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(b) The Minimum support/procurement 
prices are fixed at present for major food-

grains during each marketing season, 

t in~ into account vari OtiS factors such 

as, shifts in the cost of production, price 

relations with competing crops, changes in 

weather conditions, etc. It is the view of 

the Gov!. of India that it is desirable to 

examine these prices each season. 

Loans to Ryots of Tamilnadu 

Cultivating IR-8 

*404. SHRI SAMINATHAN 

SHRI N. R. LASKAR : 

SHRI DHANDAPANI : 

Will the Minister of FOOD AND 

AGRICULTURE be pleased to state: 

(a) whether it is a fact that the Centre 
has sanctioned a loan of R,. 1.4 crores 

only to the Tamil Nadu Government for 

disbursement to ryots cultiv"ti ng IR-8 in 
the Navarai and Swaranavari seasons in 

the State; 

(b) if so, whether the State Government 

had asked for Rs. 4.4 crores on this 

account; 

(c) if so, the reasons for givi ng only 

Rs. 1.4 crores; and 

(d) whether the State Government has 

requested for ori g; nal demanu of Rs. 4.4 

crores and. if so, the reaction of the 
Government '! 

THE MINISTER OF STATE IN THE 

MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DLVELOPMENT AND 

COOPERATION (SHRI ANNASAHIU SHI-
NDE)(a) to (d). The State Government had 

requosted in November 1969 for additional 
short-term loan or R,. 4.4 crores, both for 
fertilisers and seeds. for their special 

programme. by relaxation of the normal 
CJnditions. Short-term loan aggregating 

to R •. 10:13.68 lakhs for variou, inputs had 
already been sanctioned to the State on 
the basis of thei r normal enti tlcmcnt. In 
veiw of special circumstam:es. it has been 

decided to sanction auui tional short-term 
loans by relaxation of the normal Ii mits 

on the basis of actual expenditure incurred 
by State Government. So far. an addi-

tional amount of Rs. SO lakhs for ferti-

liser taeeavi and Rs, 124.75 lakhs for seeds 
has already been sanctioned. 

~ Trunk Call Fraud. 

*405. SHRI BABURAO PATEL: Will 

the Minister of INFORMATION AND 

BROADCASTING AND COMMUNICA-

TIONS be pleased to state: 

(a) whether . 'trunk call" frauds, as 

recently detected i n Calcutta Telephone 

District. have been detecf.ed elsewhere, if 
so, where and how many; 

(b) the steps taken to prevent trunk-call 
frauds; and 

k) if not, the reasons thereror" 

THE MINISTER OF INFORMATION 

AND lIROADCASTlNG, AND COMMU-
-NICATIONS (SHRI SATYA NARAYAN 

SINHA): (a) No such frauds have been 
reported at other places. 

(b) and (e) The existing procedure will 

be examined in the light of the fraud 
detected and will he streamlined, to guard 
against slH.:h frauds. 

Loans to Farmers ~  Central Bank of 
India for Boosting Food Production. 

*406. SJIRI MAYAVAN : 

SIIPI CHENGALRAYA NAIDU 

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to stale : 

la) whether it is a fact that the Central 
Bank of India has decided to finance at 
least three lakh farmers directly by the end 
or 1973-74 to boost Food production; 

(h) if so. the States from which (hese 
farmers will be cllOsen for help. 

(e) how these finances will be utilised 
b) lhese farmers; und 

(d) whether this bank ~  already helped 
certain farmers and if so, in what way the 

farmers have been benefited? 

THE MINISTER OF STATE IN THE 

MINISTRY OF FOOD, AGRICULTURE 

COMMUNITY DEVELOPMENT AND 
COOPERATION (SHR£ ANNASAHIB 

SINDHE); (a) Yes, Sir. 




